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Dr. M. kL‘An,ey: How many institu-
tiong like that A&re there in Maha-
rashtra and where are they located?

Shri Y, B. Chavan: There are some
training institutions in Poona, for
example. Then there is the Artillery
Centre at Deolali near Nasik. That is
a very traditional artillery training
centre. As far as the trade training
centreg are concerned, they are at
Aurangabad and other places.
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Shri Y. B. Chavan: The Signals
Training Centre is already function-
ing in Goa.
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[(a) and (b). Prior to 1963, there
were some cases of delay in circula-
tion of Hindi versions of Annual Re-
pocts on account of inadequate facili-
tics of translation and delay in
printing due to rush of work.]
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(c) Necessary instructions were
issued to ensure supply of Hindi
wversion along with the English version
before the Demands for Grants of
different Ministries were taken yp for
discussion. As a result, during the
Budget Session of 1963, Hindi versions
were made available to members well
in time. Similar action has been ini-
tiated for the Budget Session, 1964.]

=t awh : wew € o
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Shri Hari Vishnu Kamath: It seems
to be the first question in our parlia-
ment that the Minister of Parliamen-
tary Affairs has answered a question.
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Shrimati Yashoda Reddy: Every
Member of Parliament is requesteg to
intimate to the Lok Sabha Secretariat
as to whether he or she warts copies
of the parliamentary proceedings and
various other reports in Hindi or in
English. I would like to know from
the Minister of Parliamentary Affairs
what is the number of Members both
from Lok Sabha and Rajya Sabha who
have specifically asked for Hindi ver=
sion of all these things.

Shri Satya Narayan Sinha: I require
notice for that. I do not know the

figure now.
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N AT weR oS arfes
sfaaeT o & geedt #1, #g s§w
TRTETE BT § a1 Fa9 qAAS
g ?

=t weq Awmaw fag © gw 1 awe
& W as ...

qR WA AEAMAR g |
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Shri Vishnu Kamath: Ts it a fact
that the Minister of Parliamentary
Affairs has made par!iamentary history
by answering the first question on this
portfolio. .

Mr. Speaker: What has that w do
with this?

Shri Hari Vishnu Kamath: . . .and
does he propose to repeat his perfor-
mance in future? :

Mr. Speaker: Order, order.
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Shri H, N. Mukerjee: In view  of
certain incongruities creeping in on
account of the translation, may I know
what exactly are the difficulties which
the Minister experiences in having
these originally composed in Hindi and
then bringing them out in English?

Shri Satya Narayan Sinha: We shall
examine it. I cannot say it offhand
here, but as I have said, so far as the
original report is concerned, it is in
English and it is translated into Hindi.

Pondicherry

*593, Shri Umanath: Wil] the Prime
Minister be pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the fact
that in the absence of measures to
permit lawyers of Madras Bar to





